(b) It 15 estimated that the out-
standing unutihised import licences in
respect of capital goods as on 1861958
amounted roughly to Rs 332 cro-
res The value of outstanding licenc-
es for industrial goods and consumer
goods taken together on the same
date stood roughly at 280 crores. Sepa-
rate figures of outstanding licences in
respect of industrial goods and consu-
mer goods are not available Inview of
the tight import licensing which has
been 1n operation during the past few
half years. 1t 13 expected that the
licences issued for consmuer goods
would have been fully used up.

Nors:

The above figures do not include:
(i) unutilized balances of Import
licences outstanding at the minor
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wfaeR aar oy gwnt ¥ wrehw Import Licences
. W g, T Searewar afoe 2. {:ﬂ i ceriee:
Wik w1 o wrry Aw-ada T g, Will the Minster of Commerce
% s ehefre frerw ax fadn 00 W Miuster of Commeree and
7 & W [ Wit oo oy § Wk (a) the total value of wnport hicenc-
ey, arefafesr, & W ®T A9 es 1ssued i 1958 in respect of (i
fremod, Gt faoy o ade, e Capial goods, and (W) consumer
. ! y goods; an
doaw wifs wdw ey e fad (b) the esumate of outstanding
wogT axd afafedy & sor unutilised import licences in respect
t 1w aurdt gfafear @ enfe @ of both categories of goods?
WKMo wm @ wd @ The Minister of Commerce and
g e N FeEaE S ) Industey (Shri Lal Bahadur Shasirl):
(a) Btatistics of licences issued are
™ o g & uhafrw eew & not maintamed on a Calendar year
L g il basis, but on the basis of lcensing
periods A statement of lLicences 1s-
oy 7 sinfre Sore feaaT aan sued 1n each half year since October,
1857 in respect of capital goods and
t' ! sefe geme & e ¥ heavy clectrical plant and consamer
gafc dsme dr &y goods licenced 1s appended below'—
V due 1n lakhs of Rupues )
Octr 57-March 5b April-Sept , 58 O(ﬂ: 58-March 59
upto 17-1-59)
Cupital guods 4417 2,836 2,590
HEP . . . o5~ 833 346
Consumer goods 1,514 1,355 Not yet avarlable

ports like Vishakhapatnam. Rajkot,
Pondicherry etc,

(1) balances of Import Licences 1ssu-
ed by Iron and Steel Controller;

(1) commuiments on non-licensable
Government Imports; and

(iv) all valid unpresented lcences
as well as those presented licences
whose face values are less than Rs 1
lakh and were 1ssued before 1st Octo-
ber, 1857





